
NATIONAL COMPANY LAW TRIBUNAL 
NEW DELHI BENCH 

CORAM: 

PRESENT: SH. S. K. MOHAPATRA 
HON'BLE MEMBER(T) 

CP No. 47 (ND)/2016 

SMT. INA MALHOTRA 
HON'BLE MEMBER (J) 

ATTENDANCECUMORDER SHEET OF THE HEARING BEFORE NEW 
DELHI BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 
06. 10.2017 

NAME OF THE COMPANY: Sh. Prabhadjt Singh Batra Vs. M/s Amrit 
Graphics Pvt. Ltd. & Ors. 

SECTION OF THE COMPANIES ACT: 397/398 

S.NO. NAME 	
DESIGNATION REPRESENTATION SIGNATURE 

For the Petitioner (s) 	Mr. S. K. Sharma, Advocate 
Mr. lrayas Ancja, Advocate 
Mr. Rahul Sharma, Advocate 

For the cspo.ndcn I (s) 	None 

Order 

Request for an adjournment is being made on behalf of the Respondent. 
On the st 	

tc ol hearing, it was the petitioner, who had requested for an 
adjourn efl. prior to  I hat both parties requested for an adjournment. 

opportuijt is being granted, failing which the case is liable to be 
Ctismis:.d for 110fl -• P1 os(cUtjOfl and/or without hearing the respondents. No 
fuil hu; ; .jo nrncni shall be granted. 

To conic up oi'i I 2h J)ccemhcr, 2017. 

Sf 

(S. K. 1\iOhapata) 
Member (T) 

ScI 
(Ina Maihotra) 

Member (J) 

(Sapn- 


